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Sir,

HE GA H TI I UR ATG A A(HIGH COURT OF ASSAM, NAGALAND, MtzoRAM AND ARUNACHAL PRADTSH)

No. Hc.vII-2U2ooeet.)l 71Egq lA
Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

The Deputy Registrar(Admn.),
Gauhati High Court,
Itanagar Permanent Bench,
Yupia, Arunachal pradesh.

Casual leave.
Dated Guwahati, J

No. HC (IB)-VIG/OUZO24l7g2-g5 Dated the 02nd December, 2024.

Yours faithfully,

s/ l-
JT.REGI RA GITANCE)

H VI -21 3

JL
December,2024

with reference to the above, I am directed to inform you that shri yomge Ado, Membersecretary' Arunachar pradesh state Legar services Authorrty, Itanagar has been granted 5(five) days earned teave w.e.f. 16.12'20 24 to 20.12..2024, arongwith station reavepermission from 14'12.2024 to 22.r2.202c lprerxing 74.12.2024 and 75.12.2024),subject to submission of his reave apprication in the piescribed format as we, as a copy of theLeave Admissibirity Report in the Itanagar permanent a...h. H" may hand over the charge of
llil"* 

to the next senior most Judiciar officer avairabre at the station before proceeding on

d ) 01- \z-21

achal Pradesh State Legal Services Authority,

espy !o-

.1. 
Shri Yomge Ado, Member Secretary, Arun

Itaragar.

-2i ttre Rro]ect Manager, Gauhati High Court.

ru


